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OFFICE BF THE PRli'l¥C¥?F\L DISTRKZT & SESSEONS JUDGE
NORTH DiS'fRlCT : RG1-EZNI COL¥RTS : DEE-H
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The following transfer and posting orders are hereby made with immediate effect-

S. ii Marne ofthe0fficiai From ' To
No. rl

1. fl_Ms. Shiwani, _ {J-JA in Office Pool, North District, ‘Assistant Ahlmacl1..lJA in the Court of;
‘NW/0 Sh- Sumit Kumar, 1} Rohini Courts. Delhi. fists. Richa Gusain Solanla, ASJ, FFSC I‘
JEC - 33392159 {P0080}, North District, Rohini Courts,

r - gifielhi. ' V
ll
‘lll

E

2. Sh. Mulcesh Kumar llissistant AhlrnadlJ3A in the Court of lliassistant AhlmadfJJA in the Court of
A Slo Sh. Wonder Kurnar, ‘_h-Ms. Richa Gusain Solanki, ASJ, fhlls. Dhanashree Deka, ACJ/CG}! ARC,
EC-14472481 SC(PGCSO), North Distri ‘HDITH District, Rohinl Courts, Delhi. 1

3. lSh.Arniti<Zumar ‘ "Assistan':AhlmadJJJAin the Court ELSA in Office Pool, Norm District, 5
- ;SIo Sh.RanvirSlngh Ms. Dhanashree Deka, AC ;Rrrhxni Courts, Delhi. 1-

3EG—2684Q953 CCJIARC, Nmfll District, ROhlni ;
Courts, Delhi. E I;

6!.
jf -Rohini Courts. Delhi. . i

of
J1 ‘
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4. wills. Mariya Chopra ;Ahlmad!JA in the Court of1AhlmadlJA in the Court of
.Wlo Sh. Manish Sh. Rinku Jain, MM-B1, Northrsh. Ami’: Sahrawat, ASJ-01(POCSO),
Chopra, District, Rohini Courts, Delhi. North, Rohini, Delhi.
EC - 95955330 L

5. AntiKaushik Ahlmad{JA in the Court of Ahlmad!JA in the _ Qou_rt____ of
j;Sie Sh. P. D. Kaushik, 1vSh. Amit Sahrawat, ASJ-01 “Sh. Riaku Jain, MM—i}‘i, North District, '\
§;EC - 27999398 (POCSO), Norfit, Rohlnl, Delhi. Rohini Courts, Delhi. ~

¥§late:-

‘l. Sh. Hira Singh Latwal, Branch in-Charge, Admn. Branch4, ll, ill and Sh. Sanjay Kumar Syal, Branch
in-Charge, Judicial Branch & Purchase Deli shall look afier the work of each other as a Link Branch
ln-charge in case any one of them happens to be on leave.

2. Sh. Rakesh Kumar, Eranch in-Charge, CHEM Office, Bail Section & Evening Courts Cell and Ms. hlleenu
Kocher, Branch lmcharge, \ligilance!Lifiga'£ionIRTlll-lindi Section shall look after the work of each other
as a Link Branch ln-charge in case any one ofrthem happens to be on leave.

3. in case both Branch Izecharge and Link Branch ln-Charge of any branch happen to be on leave, the
available senior most Branch ln-Charge of other branch shall look after the work of all the branches as a
l_§nl< Branch ln~Charge.

4. him-compliance of the transferlposfin; = ' = -. immediately proceeding on leave shall be considered
as a deliberate insubordinaiion=r;__; piflaraag “Q_ - ngsshall be initiated against the erring ofiicial
as per rules. ‘ _. »
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' . - Princigzai District & Sessions Judge
\ 4 ».=;».» . _ _ hiorth District:Rohini Courts :~Delhi.

3’: Q So Q, gfé ‘ '~% Q I
F2N{2;iAdmn.rr&Pi r racrzozs Dated, Delhi the 3 71/‘lei.i .

Copy forwarded for inforraatiea and necessary action to :- .
1. The Lcl. Principal Distzid & Sessions Judge (HQ), ‘fie Hazari Courts, Deiht
2. The Ld. Judicial Oificers concerned, North District, Rohini Courts, Delhi.
3. The D80. Accounts Branch, North Distant, Rohini Courts, Delhi.
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The Lo. Azimioisuative Civit Judge, North District, Rohini Coeds, Delhi.
The Sr.;\C.3iAOJiBranch in-charge, Adminisiration—l, ll & ill, Tzs 1-iazari Courts, Delhi.
-The Sr.AGJ1AO.§1Branch in-charge, Administration-l, ll & iii, North District, Rohini Courts, Delhi.

- The Ofliciai concerned, North District, Rohini Couris, Delhi.
8. The Dealing Official, Admn. i, ll & iii, Personal File & ACE Seat, Ts Hazari -Courts, Delhi.
9- me Dealing Ofiicial, Admn. 1, ll & ill, North District, Rohioi Courts, Delhi.
re. The Web-Site, Computer Committee, Rohini Courts, Delhi.

_/‘vi. Theweb-Site, Computer Committee, ‘lie Hazari Courts. Delhi.
12. Yhe Facilitation Center, Roltini Courts, Delhi.
i3- The Record Officer, (RTI), North District, Rohini Courts, Delhi.
14. The Dealing Official, Layers Seat, Admn. l, Tis Hazari Courts, Deihi.
1 5. The Branch ln~Charge, R & i Branch, Rohini Cocos, Delhi for uploading in LAYERS.
16. Personal Ollice of the undersigned. O

‘ L.{_ 51.1-/vi
Principal lsirict & Sessions Judge

“"'P‘$-“.4*

North D‘ trict : Rohini Courts : Delhi.
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